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(iii) Shipped from unauthorised 
places by fishing boats for 
transhipment to launches on 
the high seas. 

(c) Government have adopted var-
ious legislati'.'C' ~ri executive mea-
lIures to combat smuggling. These 
include (i) enha'ncement of the po-
wers of investigation of Customs Offi-
cers engaged in anti-smuggling 
work; (ii) systematic rummaging of 
suspected vessels and aircraft; 
(ill) regular as well as surprise patrol-
ling of vulnerable sed ions of coastline 
and land borders; (iv) closer foIlow-
up of information; (v) imposition of 
heavy penalties under the Customs 
Act, 1962 which include the confisca-
tion of the contraband, prosecution in 
suitable cases; (vi) setting-up of 11 

Directorate of Revenue Intelligence 
at the Centre to co-ordinate more 
effectively the anti-smuggling acti-
vities of the various field organisa-
tions. 

ceUlntr Costs 01 DwelJlnl UnIts 

r 8brl P. R. Chakravertl: 
m J 8brl P. C. Burooah: 
.  ) 8brl Blbhatl MJahra: 
L Shrl 1[. N. Tlwary: 

Will the Minister of Works IIJId 
BOIIlIinl be pleased to state: 

(a) whether the Government of 
India have decided to enhance the 
ceiling cost. of dwelling units under 
.,.mstruction for the economically 
weaker j;ec:'tilons of the community; 
.and 

(b) the increued benefits made 
available to these sections by the 
Jateot decWon In COnsideration of the 
.continuous rise in costs? 

TIle IIIID1a1er of Woru IIJI4 Bouinc 
(8brl lIIe'" Chaad Danna): (a) Yes, 
the ceilln, coats of dwelllDg unit. for 
economically weaker sections have 
been increased by about 15 per cent 
in view Of the Increase in buildlng 

- I 

(b) Government is already subsl-
dising the cost Of these units to the 
extent of 25 per cent. It is also consi· 
dering the question of increasing the 
quantum of subsidy to meet the higher 
incidence of rent on account of in-
crease in the ceiling costs. 
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